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It is submitted by the ld.counsel appearirg 

for lbbth the parties that the Original Application as 

well as the connected Misc.pp1ication no.207 of 196 

have become infructuous as the petitioner has joined 

the new posting oh transfer which was the subject-rn tter 

of filing this Original Application. Under the circumstances, 

the application i disposed for being intructuous. N.o 

order as to costs. 

(S.Dasgupti) 	 (s. Mallick) 
Merpber(A) 	 Vice-Chairman. 

s.b. 


